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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 11th December, 2025

S.0. 5738(E).—In exercise of the powers, conferred by Clause 7(A) of Section—2 of the Railways Act,
1989(24 of 1989) the Central Government hereby authorize the officer mentioned in column(2) of the Table below as
the Competent Authority to perform the function of such authority under said Act in respect of area of the Special
Railway Project mentioned in column(3) of the Table below in the State of Odisha with effect from the date of
publication of this notification in the Official Gazette.

TABLE
SL Competent . . .
No. Authority Area of the Special Railway Project
(@) 2) 3)
The Tahasildar Construction of Road Over Bridge in lieu of closing of manned LC No.171 at Km
1. . ’ 387/31-388/1 between Byree(BYY)-Kapilas Rd.(KIS) under Khurda Road (KUR)
Tangi Choudwar Section
The Tahasildar Construction of Road Over Bridge in lieu of closing of manned LC No.175 at Km
2. . ’ 395/31-33 between Kapilas Rd.(KIS)-Nirgundi(NRG) under Khurda Road (KUR)
Tangi Choudwar Section
The Tahasildar Construction of Road Over Bridge in lieu of closing of manned LC No.176 at Km
3. Tanei Chou dwa’r 397/23-25 between Kapilas Rd.(KIS)-Nirgundi(NRG) (Nirgundi Yard) under Khurda
g Rd.(KUR) Section.
The Tahasildar Construction of Road Over Bridge in lieu of closing of manned LC No.177 at Km
4. ’ 408/06-08 between Kendrapara Rd.(KNPR)-Cuttack(CTC) under Khurda Road (KUR)
Cuttack Sadar Section
5 The Tahasildar, Construction of Road Over Bridge in lieu of closing of manned LC No.JB-07 at Km
' Athagarh 432/32-34 between Ghantikal Yard under Khurda Rd.(KUR) Section.

[F. No. CAO/CON/RSP/BBS/2025/05 ROB/Odisha/2(7A)]
SUDHIR KUMAR PARIDA, Chief Engineer (Cons.-III)
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